FORM A

(See sub-rule (1) of rule 9)
PUBLIC ANNOUNCEMENT

[Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution
Process for Corporate Persons) Regulations, 2016]

FOR THE ATTENTION OF THE CREDITORS OF

Bhattad Marketing & Distribution Limited

RELEVANT PARTICULARS _

1 Name of Corporate Debtor Bhattad Marketing & Distribution Limited

2 Date  of Incorporation  of | 19% July, 2016
Corporate Debtor '

3 Authority under which Corporate | Registrar of Companies, Mumbai
Debtor is incorporated/ -
registered ‘

4 Corporate Identity Number of | U74999MH2016PLC283889
Corporate Debtor :

5 Address of the Registered office | Shop No. 6, Jaswanti Residency, Rehab Bldg No
and Principal office (if any) of | 1, Subhash Road, Kandivali (W) B/H Bhurabhai
Corporate Debtor _| Hall, Kandivali West, Mumbai, Kandivlai West,

Maharashtra, India, 400067

6 Insoivency Commencement Date | Date of pronouncement of Order by Hon'ble

in respect of Corporate Debtor NCLT: 12 June, 2024
(The said Order was received by IRP on 28%
: : June, 2024) ‘

7 Estimated date of Closure of | 25% December, 2024
Insolvency Resolution Process _

8 Name and Registration Number | Manoj Kumar Mishra
of the Insolvency Professional | Regn. No. - IBBI/IPA-001/IP-P01152/2018-
acting as Interim Resolution | 19/11902

| Professional

9 Address and email of the Interim | Manoj Kumar Mishra
Resolution  Professional, as | Regd. Address: Office No. 13/14, an Floor, 84/
registered with the Board Dholakawala Building, Janmabhoomi Marg,

| Fort, Mumbai, MH - 400 001
Email = ID (Regd. with Board):
ipmanojkumarmishra@gmail.com

10 Address and email to be used for | Manoj Kumar Mishra
correspondence with the Interim | Regd. Address: Office No. 13/ 14,2nd Floor, 84/
Resolution  Professional,  if | Dholakawala Building, Janmabhoomi Marg,
different from those given at Sr. | Fort, Mumbai, MH - 400 001
No. 9 Email ID (Case specific ~ For communication):

cirp.bhattadmdl@gmail.com

11 13 July, 2024

Last date for submission of claims




(14 days from the date of appointment of IRP)

12 Classes of Creditors, if any, under | N.A.
clause (b) of Sub-Section (6A) of
Section 21, ascertained by Interim
Resolution Professional

13 | Names of Insolvency | N.A.
Professionals identified to act as
Authorised Representative of
Creditors in a class

(Three names for each class)

14 Relevant forms and details of | Weblink: hitps:/ /ibbi.gov.in/home/downloads
authorized representatives are | Physical address not available

available at '

Notice is hereby given that the National Company Law Tribunal, Mumbai has ordered the
commencement of a corporate insolvency resolution process against Bhattad Marketing &
Distribution Limited on 12% JTune, 2024 {intimation received by IRP on 28" June, 2024).

The creditors of Bhattad Marketing & Distribution Limited are hereby called upon to submit a
proof of their claims on or before 13t July, 2024 to the Interim Resolution Professional at the
address mentioned against item 10.

The Tinancial creditors shall submit their proof of claims by" electronic means only. All other
creditors may submit the proof of claims in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorised representative from among the three insolvency professionals listed against
entry No.13 to act as authorised representative of the class [specify class] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties,

M/s. Bhattad Marketing & \ X
Regd. Address: Office No. 13/14;2m
Fort, Mumbai, MH - 400 001

Regd. Email ID: ipmanojkumarmishra@gmail.com
Correspondence Email ID: cirp.bhattadmdl@gmail.com
IP Regn. No. IBBI/IPA-001/IP-P/01152/2018-2019/11902
AFA valid upto 07.12.2024

Date: 29t June, 2024

Place: Mumbai, Maharashtra, India
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US PRESIDENTIAL ELECTION 2024

ANIGHT OF CONTRASTS

During the 90-minute debate, a raspy-voiced Joe Biden struggled to deliver his lines
and counter former president Donald Trump, setting off alarm bells among top
Democrats about whether he can stay atop in the months ahead of the elections
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Democrat candidate Joe Biden and his Republican counterpart Donald Trump attend a debate ahead of the US presidential
election in Atlanta on Thursday.

REUTERS

Biden’s shaky performance
raises doubts over candidacy

NANCY COOK, JORDAN
FABIAN & JOSH WINGROVE
June 28

PRESIDENT JOE BIDEN bet that
a debate with Republican Don-
ald Trump would boost his
moribund reelection campaign.
His gamble failed.

A weary president looked
everydayofhis 81 years.Instead
of proving to voters that he had
the stamina for another four
year term, everything that
could gowrong did.

Biden misspoke numerous
times, citing incorrect facts
and figures from his first
answer out of the gate. His
remarks were soft-spoken,
punctuated by sickly
bouts of coughing,
and meander-
ing, prone to
repetition. He

stared into the distance as
Trump delivered broadside after
broadside, routinely botched
scripted attacks on the former
president,and frozeat theend of
onerambling answer.
Democrats publicly and pri-
vately expressed alarm in the
aftermath,with anger bubbling
toward a candidate and cam-
paign who have long dismissed
concerns over the
president’s age
and acuity as
overblown. It
R invited ques-
, . tions as to
whether the
. president

should remain in the race,
though he told reporters later
thatnightheintended tostayon
theticket. One Democraticlaw-
maker,speaking on condition of
anonymity, said the president
appeared a shell of his former
self and that the party must
have a conversation about
replacing him on the ballot.
Trump,who pollsshowed witha
small but steady lead headed
into the night, now appears the
clearfavoriteto captureasecond
term in the White House.
“Itwasareallydisappointing
debate performance from Joe
Biden.I don’t think there’s any
other way to slice it,” Kate Bed-

YOU (TRUMP) HAVE THE
MORALS OF AN ALLEY CAT
JOE BIDEN, US PRESIDENT

ingfield, the president’s former

communications director, said |

on CNN. “His biggest issue that
he had to prove to the American
people was that he had the
energy and the stamina,and he

didn’t dothat”

Strongest issues

Trumpwasnotwithout hisown
foibles, characteristically deliv-
ering responses riddled with
falsehoods and exaggerations,
and refused to commit to
accepting theresults of Novem-
ber’s election. But Biden repeat-
edly failed to take advantage, or
parry attacks. When asked
about abortion, one of Democ-
rats’strongestissues, Biden piv-
oted to one of hisweakest areas,
immigration. However, he did
land punches against Trump.
“You have the morals of an alley
cat,’Biden said. BLOOMBERG

China ‘killing us as a country’
under Biden, Trump claims

BLOOMBERG
June 28

DONALD TRUMP ACCUSED
China of “killing” the US and
alleged that Joe Biden was
bringing America closer to a
world war during the first
debate ahead of November’s
presidential election.
“Chinais going toown usif

THEY HAVE NOTHING GOING WITH
THIS GENTLEMAN AND

HE'S GOING TO DRIVE

US INTO WORLD WAR Il ¢

DONALD TRUMP,
FORMER US PRESIDENT

you keep allowing them to do
what they’re doing tousasa
country,” Trump told Biden
during a televised debate on
Thursday evening.

“They are Killing us as a
country, Joe,and you can’t let
that happen.You’re destroying
our country,’ -
he added, ¢ . "':"'"u
launching =

o
i.h,". i
i o i

}

i
-
-

Apple’s China iPhone
shipments up 40%

GAO YUAN & JESSICA SUI
June 28

APPLE'SIPHONE SHIPMENTS in
Chinarose 40% in May, contin-
uingarecentrebound fueled by
heavy discounting from major
retailers in run-up to the coun-

in global iPhone shipments in
the first quarter, with flagging
Chinese sales overshadowing
what had otherwise been a
broader improvement in the
market. Such concerns had
weighed on the company’s
stock price earlierin the year.

try’s June shopping  The latest figures iPhone ship-
festival. P o ments  began

Smartphone offer additional bouncing back

p . g

shipmentsclimbed ~ ©Videncethat  5,5,,q “March,
morethan13%but Apple is regaining and leapt more
foreignbrands — of  its footing after  than 50% in
which Apple com- posting anearly  April. That’s
prises the wvast 10% decline in partly because
majority — grew global iPhone Appleand its Chi-
almost four times . . nese  resellers
faster,according to shipmentsin Q1 1.0 peen cutting
Bloomberg News I prices since the

calculations official data. For-
eign smartphones accounted
forjust over 5 million units of
the total, the latest figures from
the China Academy of Informa-
tion and Communications
Technology showed.

The latest figures offer
additional evidence that Apple
is regaining its footing after
posting a nearly 10% decline

start of 2024, in deals extend-
ing into the pivotal June 18
shopping festival. Before that,
Apple had endured double-
digit declines in sales afterlos-
ing market share to Huawei
Technologies. The Chinese
company is closing in on a bil-
lion active consumer devices
runningitsin-house operating
system. BLOOMBERG

into criticisms of Beijing.

The Republican candidate
slammed Biden’s military poli-
cies as “insane,” and claimed
China’sleader,as well as Russ-
ian President Vladimir Putin
and North Korea’s Kim Jong
Un, didn’t “respect” or “fear”
the US president.“They have
nothing going with this gen-
tleman and he’s going to drive
us into World War III,” Trump
added.

Candidates onboth sides of

therace are trying to appear
tough on China,
ramping up threats
of trade tariffs that
appeal to voters
looking to protect
American jobs.

Trump Media

shares climb

Shares of Trump Media &
Technology Group rose
more than 6% on Friday
afterPresident Joe Biden’s
faltering performance
against Republican rival
Donald Trump at the first
2024 US presidential
debate. Biden’s allies
scrambled to contain the
fallout from his shaky per-
formance after he strug-
gled to stem a barrage of
attacks and false claims
fromTrump. REUTERS

Corporate Office:
HRM Department, 254-260
Awvval shanmugham Sakal,

Hoyapettah, Chennai - 600 014.

RECRUITMENT OF SPECIALIST OFFICERS
ON CONTRACTUAL BASIS-2024

Indian Bank invites applications for recruitment of Specialist Officers
on Cantractual Basis for the following Positions:

- f'.':::': Assistant | Deputy
Hu: Specialization Semioe Vice Vice Total
OMflcer President | President
1 | Information Techrology a 10 a 20
2 | Cradit ] 13 10 23
3 | Relationship Manager (MSME)| 10 10 10 30
4 | Risk ] ] -] 10
5 | Digital Marketing 14 & ] 19
TOTAL 29 43 a0 102
Schedule of Events
Online registration of Application by candidates & | 29.06.2024 to
Paymentof Application Fees,” Intimation Charges (Onling) 14.07.2024

Bank's websie www.indianbanl.in.

Dated : 29.06.2024
Place : Chennai

For detailed advertisament and onling application, pleasse visit 'Careers’ page ol

Chiet General Manager
{CDOD & CLO)

Microsoft-OpenAl,
Google-Samsung
deals in EU crosshairs

FOO YUN CHEE
Brussels, June 28

EU ANTITRUST REGULATORS
will seek additional third-party
views on the partnership
between Microsoft and Ope-
nAlI as well Google’s artificial-
intelligence deal with Sam-
sung, EU competition chief
Margrethe Vestager said on
Friday.

The move could
lead to investiga-
tions and possible
sanctions, under-
scoring the unease
among regulators
worldwide on Big
Techleveragingitsdominance
into the new technology.

Vestager had in March
sent questionnaires to
Microsoft, Google, Meta’s
Facebook and ByteDance’s
TikTok as well as other big
tech companies related to
their Al partnerships.

“We have reviewed the
replies,and arenow sendinga
follow-up request for infor-
mation on the agreement
between Microsoft and Ope-
nAl To understand whether
certain exclusivity clauses
could have a negative effect
on competitors,” she told a
conference.

Reuters was first to report
that EU regulators were build-
ing a case that could lead toan
investigation into partnership

between the two companies.

The European Commis-
sion,whichactsasthe EU com-
petition enforcer, will not
examine Microsoft’s partner-
ship with OpenAl under EU
merger rules as the former has
not gained control over thelat-
ter,she said.

While OpenAl’s parent is a
nonprofit, Microsoft has
invested $13 billion in a for-

The move could p.rqflt sub-

lead to sidiary, for what

. edd would bea 49%
investigationsand ;o

possible sanctions Vestageralso

. cited concerns

about Big Tech’s

Al partnerships making it dif-
ficult for smaller Al developers
toreach users.

“We are also sending
requests for information to
better understand the effects
of Google’s arrangement with
Samsung to pre-install its
small model Gemini Nano on
certain Samsung devices,’
Vestager said.

Google in January reached
a multi-year deal with the
South Korean company to
embed its generative artificial
intelligence technology in
Samsung’s Galaxy S24 series
smartphones.

Vestager also said she was
looking into “acqui-hires,”
where one company acquires
another mainly for its talent.

REUTERS

FORM A

PUBLIC ANNOUNCEMENT
{SEE SUB-RULE {1} OF RULE &)
(Under Regulation & of the Insalvency and Bankruptcy Board of India
{Insodvency Resalution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
EHATTAD MARKETING & DISTRIEUTION LIMITED

_RELEVANT PARTICULARS

1 | Narne of Comorate Debit | Bnattad Marketing & Distrbubion Limited
7. | Diabe of incorposation of Conporsde Diebtor | 154 Jule 2018
3 | Authorfy under which Comporate Debior | Ragistrar of Compemies, Mumbe

| 5 Incorposated [/ gt
4. | Corpornate Kerdity b/ Limied Liabilgy
| ldentfication Mo, of Comorste Detior
| Acdress of the u-,.gj{méﬂ offce ard
mincipal offce {if any) of Corporate
Deabior

| LUTASEOn 201 6PLCEE3AET

| Bhop M. 6, Jeswent Residency, Rehah Bidg N
1. Subhash Road, Handnab W) BrH Bharabhis
Hall. Kendaali West, Mumbal Kandvial West,
Pdalsarashilra, noka, S0008T

| Diate of ponguncesmank of Ceser by Honbie.
PMCLE: 12N Jume, 2000
(e SRiE Oncher was recived Iy IRP on 28th

§ June, 2024)
2oth Dhecesmiber, X028

o

| Irsotericy commarcame. date i
regpart of Coeporate Dedtor

i

| Estimated date of closure of reohency
e LREIN (OGS
8 | Name and the registration nurmber of
| e nsohency prodessional acfing &s
|rferah Resoligion Professional
g | Address ard enat of tha Irtanm
| Resobition Professionsl, is retstaned
| with the Biaand

|

| Maraj Kurmar Mshm
Regin, Mo, -

_ 1BBY/IPAOD1,PPO1152/2018 1511502
Mara) Kurnar Mehma
Rapd Acdress Office Mo, 15714, 2nd Floar, B/
Dholakawala Buikling, Sanrmabhocers Marg, Fort
fumbal, MH - 400 001
Email 10 {Fegd, with Boasd):
IpmardgEumarmishaESTailcom

| Mang) Kumar Mehm
Fegd Acdresss O Mo, 13714 2o Floge, B4
Cholakasala Bukding, Sanmabhoome Marg, For,
Memmbal, MH- 400 001
Ema 1D G spwstifics - For eomimimicaliond:
dip.chatadmo@gmaiioom

'I_-\',_'I_: -’H:I'JJ'E'EE- Ehj emiah 1o e Leed for
| porresrencencs wilh e lesim
resolugion prolessonal

17| Lees date Tor sUbmission of claima | 13t ke 202
(1) clisps frowm thie dinte ol appointment of IFF
12, | Classes of creditors, if any, under A

| Clauss (o) of subrsection (B8) of
soction 21, pecrrtained by therinhorim
_{ resclition protessional ; 2
13| Marmes of Waohency Palessionals LA
{ it o it ey Abonsed
Fepresentatve of oediomns in e class
N |.Tr|r-e'.-.ﬂ:- TS rI:I: rﬂl":|:ll:"'.-1-EE".:l
14. | {a} Rakvant Forms and
| (i Detais of authonizad repEsenisives
e iaitable at

| Webiink: itps:/ /it povin/home/ downloads
Friyscal andress not eeelabls

Motice is hereby given that the Mational Company Lawe Tribunal, Mumbar has ardered the
cormmancement of & corporate insolvancy reschutien process against Bhatlad Markating &
Distribudion Limited on 2200 June; 2024 (Intmataon redeived by TRP omn 28th Jure, 2024

The credifars ol Bhatlacd Marketing & Distribution Lirnited are hereby called upon Do submila
prronl of Their elaims an or befare 1300 July, 2024 tothe Intenm Resolution Professional at The
addregs mantianad .-]EEiI'IS[ e 10,

The Fenancial craditors shall suasmit their proot of ceims D}'EiEﬂt"ﬂr’llG means anky, 88 othar
creditars may Submt tha praal of cizims In Penshn, by postior ITI!.' glectronit mesns.

A hinansial cresdstar !'HF‘:ll:II'IEII'IgI 10 a class, as listad HEA ins | The &=nty ¥ M, 12, shaill indicale it
choice of aulhwiiEed repeacaniative Tram BMOnNg the thres i"lE."..‘-E'h'EI"-:":!.' professionals ested
Eﬁa:ﬁil antry Ma 13 to act as suthcers=ed representatae of the class |E||:II':'\£|I"[.' E!-EISF.] In Form

Sutemission of false or miskead ng prgarsof claimshall attract penalties,

Dmrte: 29%h June, 2024 Manoj Kumar Mishra
Place: Mumbsal, Maharashtra, lndia Interlm Resolution Professional
M/, Bhattad Marketing & Distribution Limited

Regd. Address: OMfice dNo. 13714, 2nd Floos, 54 Dhiolakawala Bullding,

lapmabhooms Marg, Fort, Murmisd, MH - 200 001

Ragd. Emall 1D; ipmanajkumarmishra@gmail com

Correspondance Email 1D cirp.bhattadmdl@gmallcom

IF Regn. No. IBBIAPA-GOLAP-Fy01 152 20182088/ 11902

AFA valid upto O7,12,30324

KIRLOSKAR

Registered Office:

2024,

only;

AGM;

wiii,

12" July, 2024,

Place : Puna
Datg :June 28, 2024

PNEUMATIC COMPANY LIMITED
A Kirloskar Group Company

Hadapsar Industrial Estate, Pune - 411013
CIN: L29120PN1974PLC110307

Notice of 49" Annual General Meeting, E-Voting Information and Book Closure

The notice s hereby given that:
1. The 49" Annual General Meeting ("AGM") of the Company will be held over Video Conference ("VC") / Other Audio Visual Means
("0AVM") on Saturday, 20" July, 2024 at 3.30 p.m. (IST) in compliance with provisions of the Companies Act, 2013 [“the Act")and
rules theraof, as amended, read with Ganeral Circular Nols.) 14/2020 dated B April, 2020, 17/2020 dated 13" April, 2020, 20/2020
dated 5" May, 2020, 2/2022 dated 5° May, 2022, 10/2022 dated 28" December, 2022 and 09/2023 dated 25" Septernber, 2023
issued by the Ministry of Corparate Affairs (“MCA Circulars”) and the SEBI [Listing Obligations and Disclosure Requirements)
Regulations, 2015, as amended, read with SEBI Circular No. SEBI/HO/CFD/CFD-PoD-2/P/CIR/2023/167 dated 7" Octaber, 2023
read with Master Circular No. SEBI/HO/CFD/PoD2/CIR/P/2023/120 dated 117 July, 2023 ("SEBI Circulars") to transact the Ordinary
and Special Business, as setout inthe Motica of AGM.
2. In compliance with the above MCA Circulars and SEBI Circulars electronic copies of the Notice of AGM and Annual Report for
2023-24 have been sent 10 all the Membears whose email 1Ds are registered with the Company / Registrar & Share Transfer Agent
("RTA"} f Depository Participant(s) ("DP") in the permitted mode. The Annual Reportincluding notice of the 49" AGM is available on
weblink https://www kirloskarpneumatic.com/investors/annual-reports Physical copies of the Notice of AGM and Annual Report
for 2023-24 shall not be sent to any Member of the Company, The dispatch of Notice of AGM has been completed an 28" June,

3. Members holding shares either in physical form or in dematerialised form, as on the cut-off date of Friday, 12" July, 2024,
may cast their votes electronically on the Ordinary and Special Business as set out inthe Natice of AGM through electronic voting
system of National Securities Depository Limited ("NSDL") from a place other than venue of AGM ("remote e-\oting"] / e-Voting at
the AGM. Allthe Members are infarmed that;

i.  The Ordinary and the Special Business as set out in the Notice of AGM may be transacted through voting by electronic means

ii. Theremotee-Votingshallcommence on Wednesday, 17" July, 2024 at 3:00 a.m.[IST);

jil. Theremote e-Voting shall end on Friday, 197 July, 2024 at 5:00 p.m. (IS T];

iv. Thecut-off date for determining the eligibility to vate by electronic means or at the AGM is 127 July, 2024,

v.  Any person, who acquires shares of the Company and become member of the Company after despatch of the Notice of AGM
and holding shares as of closing of the cut-off date e 12" July, 2024 may obtain the login 1D and password by sending a
request at evoting@nsdl.coin or pune@linkintime.co.in However, if a person is already registered with NSDL for remote
e-Voting then existing usar D and password can be usedfor casting vote;

vi. Membersmay notethat:

a] Theremote e-Voting module shall be disabled by NSOL after the aforesaid date and time for voting and once the votacn a
resalution is cast by the member, the member shall not be allowed to change it subsequeantly,

bl The facility for e-Voting shall be made available at the AGM,
e] The Members who have cast thair vote by remote e-Vioting prior to the AGM may also attend the AGM through VC/0AVM
facility but shall not be entitled to cast their vote again;

dl A person whose name is recorded in the register of Members or in the register of beneficial cwners maintained by the
depositories as on the cut-off date only shall be entitled to avail the facility of remote e-Voting as well as e-Vioting at the

gl Theprocedurefore-Voting and attending the AGM through VC/0AYM facility have been provided inthe Notice of AGM,

vil. The Motice of AGM is available on the Company's website wwwkirloskarpneumnatic.com, Stock Exchangels) website
wiww hsaindia.com &www.nsaindia.com and on NSDL website at www. evoting.nsdl.com

In case of queries, Members may refer to the Frequently Asked Questions [FAGs] for Members and remote e-Voting
manual for Members available at the 'Downloads’ Section of www.evoting.nsdl.com or call on toll free no.: 022-4886 7000
or contact Mr. Amit Vishal, AVP or Mr, Abhijeet Gunjal, AM at evoting{@nsdl.co.in, who will also address the grievances
connected with the voting by electronic means. Members may also write to the Company Secretary at sec@kirloskar.com
or at the Registered Office address,

4. The Register of Members and Share Transfer Books of the Company shall remain closed from Saturday, 13" July, 2024 to
Saturday, 207 July, 2024 (both days inclusive) for the purpose of declaration of dividend and AGM. The dividend, if declared, at the
AGM will be paid to Members, subject to deduction of Tax at source [TDS), as applicable:

a) whosenamesappearas Beneficial Owners as at the end of the business hours on 12" July, 2024 in the list of Beneficial Owners
to be furnished by Mational Securities Depository Limited and Central Depository Services (India) Limited in respect of equity
shares held inelactronic form; and

bi whosenames appearasMembers inthe Register of Members of the Company after giving effect to valid share transmissions /
deletion of nameas in physical form lodged with the Company /£ its Registrar and Share Transfer Agent on or before

5. The manner of vating remotely for Members halding shares in dematerialized modsa, physical moda and for Members who have
not registerad their email addresses is provided in the Notice of the AGM, which is also available on the website of the Company.
Members are requested ta visit www.kirloskarpneumatic.com to obtain such details.

6. Members holding shares in dematerialized mode and who have not registered their email addresses are requested
to register their emall addresses with respective DP's and Members holding shares in physical mode are
requasted to update their email addresses with Company's RTA, Link Intime India Pvt Ltd, by clicking the link:
https:/Miiplweb linkintime.co.in/EmailReg/Email _Register.html| and follow the registration process as guided therein, to receive
copies of the Annual Repeort 2023-24 along with the Notice of the 497 AGM, instructions for remote e-Voting and instructions for
participationinthe AGM through VC /£ DAVM.

< Tel.No.: #9120 26727000 « Fax : +81 20 26870297
- E-mall ; secf@hkirloskarcam - Website : www kirloskarpnaumatic.com

K’rloskar

Pneumatic

By the Grder of the Board of Directors
For KIRLOSKAR PNEUMATIC COMPANY LIMITED

Sds-
Jitendra Shah
Company Secretary

“Mark bearing ward Kirloskas Inany form as & sulh ar prefis s owned by Kirloskas Proprietany Lid, sed Kifoskar Pnegmatic Cempany Ltd. = the Permitted Dser®

financialexp.epaptin
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